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Title: Need to solve the problems being faced by people of Manipur due to border dispute between
Manipur and Nagaland.

SHRI TAPIR GAO (ARUNACHAL EAST): Mr. Speaker, Sir, I would like to draw the attention of
the Government of India to the situation prevailing in Manipur. Right from the very beginning of
the Session, we have shouted a lot on the issues concerning Manipur. The hon. Member from
Manipur has highlighted the problems being faced by the people of Manipur. I would like to request
the Union Government that the root cause of the problem should be found out. In Manipur the
situation is such that the civilians are not in a position to get the essential commodities and the
medicines. Since June 19, the two National Highways — which are the lifelines — connected with
Manipur are under chakka jam. There are no essential commodities throughout the State. The law
and order situation in Manipur is worsening day by day.

So, I would like to request the hon. Home Minister and the hon. Prime Minister to take into account
the law and order situation prevailing in Manipur. The essential commodities and the medicines
should be made available to the people of that part of the country. Thank you.
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